
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 

LOK SABHA 
UNSTARRED QUESTION NO. 2857 

 
TO BE ANSWERED ON DECEMBER 05, 2019 

 
PMAY TARGETS 

 
NO. 2857 DR. VISHNU PRASAD M.K. 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 
to state: 

(a)  whether the Government has announced any target regarding 
housing by the year 2022 under Pradhan Mantri Awas Yojana 
(Urban) in the country, particularly for Tamil Nadu and if so, the 
details thereof; 

(b)  the total amount committed for the scheme, year-wise and 
spent so far; and 

(c)  the number of beneficiaries under Economically weaker 
sections, State-wise? 

 
ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 
 

a) Under Pradhan Mantri Awas Yojana (Urban), Government of 

India aims to provide pucca houses to all eligible beneficiaries 

in the urban areas of the country by the year 2022.Under the 

scheme, States/Union Territories (UTs) have assessed a 

demand of 112 lakh houses. The demand reported by Tamil 

Nadu is for 13.92 lakh houses.  

b)  Year-wise details of central assistance committed and 

released/spent under the scheme as on 25.11.2019 are at 

Annexure-I. 

c) Details of number of houses sanctioned for Economically 

Weaker Sections as on 25.11.2019, State/UT-wise, are at 

Annexure-II. 

***** 



Annexure - I referred in reply to LSUQ No - 2857 due for 05.12.2019 Details of Central assistance Committed and Released/Spent under PMAY(U) as on 25.11.2019   S. No.  Financial Year Details for Central Assistance (Rs. in Cr.) Committed Released / Spent 1 2015-16* 12,192 3,223 2 2016-17 14,245 4,598 3 2017-18 37,915 16,531 4 2018-19 60,238 25,072 5 2019-20 21,359 8,473  Total 1,45,949 57,897 * includes Rs 3,606 Cr committed and Rs. 2,568 Cr. Released/Spent under projects of RAY subsumed in PMAY (U).   



Annexure - II referred in reply to LSUQ No - 2857 due for 05.12.2019 

State/UT wise details of number of beneficiaries under Economically Weaker Section (EWS) under PMAY(U) 
as on 25.11.2019. 

S.No.
 
State/UTs 

Houses Sanctioned for EWS 
Beneficiaries 

(Nos) 

1 A&N Island (UT) 612 

2 Andhra Pradesh 13,66,571 

3 Arunachal Pradesh 7,229 

4 Assam 96,618 

5 Bihar 3,00,433 

6 Chandigarh (UT) 114 

7 Chhattisgarh 2,52,029 

8 D&N Haveli (UT) 4,706 

9 Daman & Diu (UT) 1,164 

10 Delhi (UT) 8,087 

11 Goa 379 

12 Gujarat 5,79,659 

13 Haryana 2,59,040 

14 Himachal Pradesh 9,711 

15 Jammu & Kashmir (UT) 46,378 

16 Jharkhand 1,94,633 

17 Karnataka 5,69,444 

18 Kerala 1,23,583 

19 Ladakh (UT) 1,763 

20 Lakshadweep (UT) - 

21 Madhya Pradesh 7,44,878 

22 Maharashtra 10,93,542 

23 Manipur 42,811 

24 Meghalaya 4,657 

25 Mizoram 30,247 

26 Nagaland 31,991 

27 Orissa 1,40,824 

28 Puducherry (UT) 13,157 

29 Punjab 75,197 

30 Rajasthan 1,89,011 

31 Sikkim 530 

32 Tamil Nadu 7,18,234 

33 Telangana 1,97,608 

34 Tripura 80,242 

35 Uttar Pradesh 14,28,443 

36 Uttarakhand 36,074 

37 West Bengal 4,00,238 
Total^ 90,63,806 

^ Including 13,969 beneficiaries for which interest subsidy has been released recently to Central Nodal 
Agencies (CNAs) for disbursement under Credit Linked Subsidy Scheme (CLSS) of PMAY(U). 


